\ 2261 TEM NO. 106 COURT NO. 4 SECTION Il T A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NQ(s). 7958 OF 2001

S. D. SHUKLA Appel lant (s)

VERSUS

LAXM PRASAD SHRI VASTAVA & ANR Respondent ('s)

(Wth office report)

Date: 30/11/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTICE A K. MATHUR
For Appellant(s) M. S.B. Sanyal, Sr. Adv.
M. Prakash Shrivastava, Adv.
For Respondent (s) M. Keshav Kaushi k, Adv. (AC) (NP)

No. 1

No. 2 M. Sanj eev Sachdeva, Adv. (NP)

UPON hearing counsel the Court nade the foll ow ng

ORDER

Heard | earned counsel for the appellant.

The appeal is dism ssed.

[ Charanjeet Kaur ]

Court Master

[ On Prakash ]

Court Master



[ Signed order is placed on the file ]

I'N THE SUPREME COURT OF | NDI A

Cl VI L APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 7958 COF 2001

S. D. Shukl a .. Appel | ant (s)
Ver sus

Laxm Prasad Shrivastava & Anr. .. Respondent ( s)

ORDER

Heard | earned counsel for the appellant.

We do not find any ground to interfere wth the inpugned order
Accordingly,

appeal fails and the same is dismssed.

........................ J| B.N. AG
RAVAL ]

........................ J [ AK
MATHUR ]
NEW DELHI ,

NOVEMBER 30, 2005



